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CENTRAL ADMlNISTRATIVE TRIBUNAL
- JODHPUR BENCH, JODHPUR

Jodhpur this the 24" day of October, 2013.
CORAM

HON’BLE MR.JUSTICE KAILASH CHANDRA JOSHI, M_EMBER (J)

. - HON’ BLE MS. MEENAKSHI HOOJA, MEMBER (A)

" (Through Advocats: W .5 Sharmay ™ s T e
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OA No.117/2013

Om Prakash sfo Shri Sakta Ram,, Caste Jat, aged 25 years, r/o c/o Krishna

~ Ram Godara, Godara Ka "Bas, Digari Kalla, Ajmer Road, Jodhpur

(Candidate for appointment as Mate (SSK) in.MES, Army, Jodhpur)

. Applicarrt

. Versus

1. -Union of India through Secretary, Ministry of Defence, Raksha
Bhawan, New Delhi.

The Director- General (Pers)/EtC(1) Military Engrneer Service,
Engineer-in-Chief's Branch, Integrated HQ of MoD ~ (Army),
Kashmlr House Rajajl Marg New Delhr

Military ~ Engineer. Servrces, ‘_Headquarters Chief Engineer,
Southern Command Pune,

Engmeer (CWE), Army,-Multan Lines, Jodhpur

{(Through advocate: Mr. Vinit Mathur and Ms; K.Parveen)

o No T3R50 3 - - _w, e

. 1. Pola Ram Choudhary Slo Rupa Ram Choudhary R/o Gaurav
h “House, Near Sati"Mata~ Temple "Panch~Batti; “Ratana Jodhpur
(Raj).

C 2 Ramswaroop ‘S/o Sujaram, Rio: Vrllage Ramasam Tehsil Bilara,
Drstt Jodhpur (Raj).

3. Shyam Lal S/o Kaluram, R/o Village Pitasani, Tehsil & Distt-
' Jodhpur (Raj). 4

Mrlltary Englneer Servrces Headquarters, Commander Works _

.. Respondents




4. Mahrpal S/o Bhomaram R/o Vrllage Ramasanr Tehsil Brlara Distt- -
Jodhpur (Raj) : S

5.. : Ramprakash I\/loga Slo Omaram Moga R/o C-10, Rajiv Nagar,
Mahamandrr Jodhpur (Ra ).

6. Ramnrwas S/o Puraram R/c C/o Ramsrngh Choudhar, 18 Ajuja
Colony Arrport Road Ratana, Drstt—Jodhpur (Raj) o

7. I\/Iohan Lal S/o Buddha Ram R/o Vrllage Dantlwara vra Banar .
' Drstt— Jodhpur (Raj). .

8. Mahendra Ram S/o Chunnr Lal R/o Vrllage Aaktarr Post Bawrala
-Vra Banar Drstt—Jodhpur(RaJ) _ T T ; g S

9. Rakesh S»/o Kaluram R/o Vrllage Prtasanr Tehsrl & Drstt Jodhpur
(Raj.). | 4 | |
D '....Applrcants

(Through Adv. Mr. Kzailash Jangid)

b Versus |

1. Union of lndra through Seoretary, l\/hnrstry of Defence Raks;ha’-- :ff..';':
Bhawan, New Delhr o .7 I R P

‘?Jgrneer in Chief's Branch, Integrated HQ.of. MoD (Army) Kashmrr
ouse RaJan Marg, New Delhr - 110011 S i

eR/Irlr%‘ary Engrneer Services, Headquarters Chref Engrneer Southern
;Qo;nmand Pune 411001 ! , N

-K{htary Engrneer Servroe Headquarters Commander Works Engrneer _
(CWE) Army, Multan Line Army Jodhpur 342010 o ,

Respondents

~(Through Adv, l\/lr Vinit Mathur and Ms K. Parveen) L

QA No. 136/201 3

"_1. Mohrt Srngh Chouhan S/o Jagdrsh Srngh Chouhan Plot No.- 30 B
, Hakrm Bagh Opp. Sardar School Drstt Jodhpur‘(Raj)

2. Rahul Sharma Slo Shri Jai Dev Sharma R/o 27, Arya Nag%ar,'
Mahamandrr Jodhpur, (Raj) 342006 .- :

(Through Adv.: Mr. Kailash Jangid)

Versius

~Ihe Drrector General (Pers)/E1C: (1), Mrlrtary Engrneer SerVrceﬁf"f;~



1. Union of India through Secretary, Ministry of Defence, Raksha
Bhawan, New Delhi.

2. The Director General (Pers)/E1C (1), Military Engineer Service,
+ Engineer-in Chief's Brarichi, Intégrated HQ ‘of MoD (Army) Kashmir
el House ‘Rajaji Marg, New Delhi — 110011, -

l - . 3. Military Engineer Servrces Headquarters Chref Engrneer Southern
" Command Pune 411001.

4. Military Engineer Service Headquarters, Commander Works Engrneer _
’ (CWE) Multan Line Army, Jodhpur - 342010,

i Respondents

(Through Adv.: Mr. Vinit Mathur and Ms K. Parveen)

0A No.143/2013 with MA No.71/2013

1. Nanaga Ram S/o Vishna Ram, Aged.— 20 years, R/o Bajrang Medical
Store Opp Govt Hosprtal Srndhary District — Barmer, Rajasthan

‘2. Anil Kumar S/o late Shri Kasu Rarii, Aged-31 years, R/o H.No. 91
- Sargara Colony, 9" Chopasani Road; Jodhpur.

3. Pawan Kumar S/o Surja Ram, Aged-21 years, R/o Village»lJajiwal '
~.Khichi, Post—Jajiwai Kalla, District-Jodhpur Rajasthan,

kn;"ftﬁ"Vrkram Choudhary»»S/o Shrr Kana- Ram -Aged-24 - years R/o Vrllage
g Jajrwal Kala District-Jodhpur, Rajasthan .
&

"..'.”5 Sangram Srngh S/o Shri Vikram Singh, Aged -24 years Rfo Plot No.
. f 171 ‘New.Colony, BJS, near Krrshna Mandir, Jodhpur Rajasthan.

:
t
I

" 6. Kishan" Singh“"'S'/o"""P"r‘“e‘m' "Sifigh ~ Bhati,” - Aged- 25 years, R/o
Jaswantpura Tehsil- Pokharan Drstrrct Jaisalmer.

7. Ramswarcop S/o Shri Squa Ram Aged- 25 years -Rlo Vrllage-
--Heeradesar, District- Jodhpur Rajasthan

| T 8""Sawar“S|ngh -S/o— Shrr”Ugam -Singh;- Aged 23 “years; R/o V. &PO-
Bardhana Tehsil- Pokharan Drstrrct Jalsalmer

e 9 Vikram Singh S/oShri Manohar Srngh Aged 23 years R/o Plot No.
| . ’ 5Ganesh Nagar Bhadwasra Jodhpur Rajasthan

10.Ayub Khan S/o Shri Mumtaj Khan Aged 24 years R/o B-26 Avtar
Colony near Mandore Garden Jodhpur (Raj)

11.Yakub Khan Slo Shrr MumtaJ Khan Aged-25 years R/o B-26 Avtar
Colony, near Mandore Garden Jodhpur (RaJ)




12.Jayant Sharma S/o Shri- Mahendra Kumar Sharma, Aged-25 years,
R/o Plot No. 64 Dadich Nagar, Teesari Pole, Mahamandlr Jodhpur
Rajasthan. . _

13. Shravan Kumar Choudhary S/o Shri Gordahn Ram -Aged-22. years
R/o Vxllage Salwa Kallan Tehsnl & DlStrlCt Jodhpur Rajasthan :

14.Pramod Sharma S/o Ram Ratan Suthar Aged: 29 years, R/p Bajrang
"~ Medical Store Opp. Govt Hospltal. Slndhary, Dnstt Barmer
Rajasthan C P

15.Moda Ram Parmar S/o Shri Shantl Lal, Aged- 20 Years R/o Bheelon-
: ka-Bass, Tehsnl Sayala Dlstrlct-Jalore Rajasthan g :- .

Central Clo GE Army Central Jodhpur Rajasthan

i
3 H

17.Kana Ram Rana S/o Shri SakanRam Rana Aged 22 years R/o
Police Thane-ke- Paas Tehsil- Sayla Dlstrlct Jalore Ra asthan -

Colony Alr Force, Road Jodhpur Rajasthan

19, Dharma Ram S/o Shri Hema R?m Aged 25 years R/o Villggé- .

Salwan- Kallan, Mandore, Jodhpur Rajasthan

o

20.Rajesh Bheet S/o Shri Parsa Ram Aged 19 ars R/o Bheelorf;;#l%a-
Bass, Sayla DlstrlctJalore Rajasthan DT
21 years, R/o v;{u &

.21 Sampat Dagala .S/o Shrl Rameshwar Aged
an,

Post-Kharda Randher|a Banar:J ' dhpur R

. ..’
\ i

:ﬁ_ ; «@\2 Raj Kumar Singh Sankhala. S/o'Shryl Govind Slngh Sankhala Aged—

112;

25 ‘Pg‘atap Slngh S/o Shri Loon Slﬂgh AQEd 23
T 2,2 MES Colony, Jadhpr, Rajasthan o

24, §ah| Ram Bishnoi, S/o’ Shri Chokha Ram B"{g
R0 Village- Lamba Tehsil-Bilara; DlStrlCt J

25. Harendra Choudhary S/o. Shrl Godaram “ho
R/o Digari Kallan Neno k| Dham S.h
Rajasthan ' . '

26.Prakash Saran 'Slo Shn Bh|ya Ram Age
Naharo ki-Dhanj, Teh. & Distrigt- Jod_hpur

27. Hadman Ram Slo Shn Arjun : Ram Sou Ag
Heeradesar, Tehsil- Bhopalgarh Dlstnct -Jad!

28.Ram Kishor S/g Shri Mangla Ram Age ;
- Osran, Tehsil- Bhopalgarh Dlstrlct Jodhpur

. \a27. years, Rlo:Nathu. Bhawani Balon aas Ummed Chowk ‘



29.Lal Chand S/o Shri Birjlal, Aged-25 years, R/o Vill. Post-Anupshahar,
TehsiI-Bhadra District—Hanumangarh

~ 30. Usman Khan S/o Usuf Khan, Aged- 26 years, R/o Ward No.:11, Near °

“Daud Hazi-Ki Kothi, Indira Colony, Bhadra, Dlstrlct-Hanumangarh
Rajasthan

31.Hasan Khan Slo Srrajudeen Khan Aged 27 years R/o VPO-

Anupshahar Tehsrl Bhadra, Drstrrct—Hanumangarh

32 Manohar Singh S/o Shri Mala Ram,;Aged-27 Years, R/o VlllvTrtwasnr
- Tehsil- Bllara District-Jodhpur, Rajasthan

' 33.Ram Lal S/o Shrr Surja Ram, Aged -26 years R/o. Vlllage Jajlwat
- Khichiyasar, Via Basni, District- Jodhpur Rajasthan.
............. Applrcants

_(Through Adv. Mr. 8.P. Sharma)

Versus.

1. Union of India through Secretary, Mlnrstry of Defence Raksha
o Bhawan New Delhi. P

2. The Director General (Pers)/E1C M, l\/lllltary Englneer Service,

‘Engineer-in Chief's Branch, lntegrated HQ of MoD (Army) Kashmlr
'House Rajaji Marg, New Delhr—110011

- ~Gommand-Pune-444 001

QA No, 181/2013 ..

.;:

Jugal Kishor S/a Shri I\/llshrr Lal Aged 29 years R/o Drwra Ki Havelr Near |

- ~Rajmahal-Middle School Ajay-Chowk:: Jodhpur

el Applrcants

; Versus

1. Unlon .of India through Secretary Mrnlstry of' Defeneef; iRékeha
) Bhawan New Delhi. ' ; E N

. 2. The Director General” (Pers)/E1C" (1) Mllltary Engmeer Servgce
Englneer rh Chlef’s Branch Integrated HQ ef MoD (Army) Kashmlr

. I\/hlltary Englneer Services, Headquarters Chref Engrneer Southern




3. Military Engmeer Serv1ces Headquarters Chlef
Command Pune 411001.

Engineer, Southérn

4. Military Engmeer Service Headquarters Commander Works Engrneer

(CWE), Multan Line Army Jodhpur = 342010.;

e Respondents

(Through Adv. lVIr Vlnlt Mathur, Ms K Parveen & I\/Ir GlrlSh Joshr)

OA No 168/2013 with NIA No 83/2013

1. Dinesh Kumar s/o shii Suraj Prakash,
" H.No.265, Navdurga Nagar,: Khasra4
Jodhpur, Rajasthan ‘

2. Ramdev Nayak s/o Shri Madan Lal Nayak,

raged 27 years rlo
Jhalamand . Circle,

aged 28 years ‘o .

H.No. 30 Air Force, lndlra Colony, Ratnada Jodhpur Rajasthan

3. Manlsh Nayak /0 Shrr Ramdev Nayak
H.NG.68-B, Pabupra, Civil-Air Port Read; Jod

4. Vishal s/a Poosa Ram, aged 28 years,: r/o

aged 27 ryears r/o

hpur— Rajasthan

Bombay I\/]otors Co.

" behind Pancholiya Nadi, Haruan Bastl Jodhpur Rajasthan

5. Durjan Smgh s/o Shri Roop Smgh aged 28 years rlo Plot No.169

H.No. 29-30, Ram Mohalla, : Qutside- Na
Rajasthan

Versus :

Ras

1. Union of India through Secretary Mmlstry
Bhawan, New Delhi. S

Hariwant ‘B' BJS Marg No.17, Jodhpur Rajasthan

Gaurav Jangld s/o Shri Shankar Lal Jangld aged 25 years r/o
gorr Gate, | Jodhpur

é...AppIicanfs

o'f Defenfc:é,‘ I Rakf’s.ha;_ -
A R

N
.'.;'

2. The 'Director General (Pers)/E‘lé (1, M tary Engrneer Serwce

Engineer-in Chief's Branch, Integtated HQ of
House, Rajaji I\/larg New Delhi— 110011, | -~

3. Military Englneer Services, Headquarters Chlef Englneer Southem

Command Pune- 411001.

MoD (Army) Kashmlr

0 i

4. Mlhtary Engineer Serwce Headquarters Commander VVorkEs fEngir‘teer

Army, Jodhpur.

"5, Commander Works Engmeer (-‘CW%E) (P) (Army 3

‘;Banar, Joélhpur :

. i
———— e ——




]

........... Respondents

{Through Adv. Mr. Vinit Mathur and Ms K. Parveen)

OA No. 220/2013

1.

7.

12..
| 13.
14.
15.

16.

Naresh S/o Shri Kishan Ji, Aged about 23 years, R/o 58, Indra
Colony, Panch _Batti Circle, Air Force Road, Jodhpur, Rajasthan.

Sanjay Kumar S/o Late Shri Shyam Lal Ji, R/o Sansi:Colony,

‘ Baggi'Khana Road, Ratanada, Jodhpur, Rajasthan. .

Tulsi Ram S/o Shri Ram Lal Ji, R/o Plot No. 276, ‘Nehru. Colony,
Ratanada Road, Jodhpur, Rajasthan.

Pratap Kumar S/o Shri Poona Ram, R/o 73, Pnthwpura ‘Rasala
Road, Paota, Jodhpur Rajasthan.

Raju S/o Shri Manohar Lal Ji, R/o H.No. 122, Gali No. 3, Kailawat
Pan Palace, Prithvipura, Rasala Road, Jodhpur, Rajasthan. -

Pintu Ram S/o Shri Koya Ram, .S/o BSO Army Center,” C/o GE

~ Army Céntral, Jodhpur, Rajasthan.

Moda Ram Parmar S/o Shri Shanti Lal Ji, R/o Bhilo Ka Bas, Tehsil
Sayla, District Jalore, Rajasthan.

Ritu Panwar W/o Shri Niranjan, R/o Vidhya Nagar, Paota,
Jodhpur, Rajasthan.

Sawai Singh S/o.Shri Ugam Singh, R/o V&P Bardana, Tehsil
Pokaran, District Jaisalmer; Rajasthan, '

Sanjay Chouhan S/o 'Shri' Chandra Prakash, R/o Q.No. 503/3,
Lancer Line, Army Area, Jodhpur, Rajasthan:

Rajesh Bheel S/o Shri Parsa Ram, Rlo Bhllo Ka Bas, Tehsil
Sayla, DlstrlctJalore Rajasthan.. '

Kanaram Rana S/o Shri Saka Ram Ji, R/o Near Police Station,
Tehsil Sayla, District Jalore, Rajasthan. . - ‘

Bhupendra Singh S/o Shri Jai Singh, R/o 604 New Colony, BJS
Colony, Jodhpur, Rajasthan. .

Kishan Smgh S/o Shri Prem Singh, R/o Village Jaswantppura
Post Jemla, Tehsil Pokaran, DlstrlctJalsalmer Rajasthan. :

Ashok S/o Shri Bhiya Ram Ji; R/o Village Khokharla Post Banar,

Jodhpur, Rajasthan.

Daulat Ram Choudhary S/o Shn Harman Ram Rie Vilage
Nandri, Post Banar, Jodhpur, Rajasthan. ’




17.  Ganpat Ram Slo Shri Laxman Ji, Rio .Village'- Aanganwa, Post

Aanganwa, Surpura, Jodhpur, Rajasthan.:

18.  Anil Kumar S/o Shri Kesu Ram Ji, Rio 9”‘ Chopasanr Road
Behrnd Ranvrr Bhawan, Jodhpur Rajasthan. -

19.- . Kishna Ram S/o Shri Mangi Lal Jl R/o Nandra Kalan Post Banar
" Jodhpur, .Rajasthan. , e

20.  Narendra. Kumar S/o Shrl Chela ‘Ram.. Jr R/o Lancer Lrne MES

Quarter, Army Area Jodhpur Rajasthan

(Through Adv: Mr R.S. Shekhawat)

Versus

1. Union of India through Secretary Mrnrstry of Defence Raksha
Bhawan, New Delhi.

2. The D|rector General (Pers)/E1C (1) Mllltary Engrneer Servrce

Engineer-in Chief's Branch;- Integrated H@ of [VIoD (Army) Kashmrr

e ' House, Rajajr Marg, New Delhr - 110011

3. Military Engineer Servrces Headquarters Chlef Engrneer Southern
Command Pune 411001. ' :

: Mlhtary Engineer Servrce Headquarters CommanderWorks Engrneer
(CWE), Multan Line Army, Jodhpur - 342010: :

...... ..Re‘éipcfmd‘e:nts

S

Mehavaton Ki Masjid Road, Jodhpur

i .

2. Bhagwan Prasad Prajapat s/o Shrr Rameshwar Prajapat aged 31
years -r/o 254, Mata- Ka Than Dairy “Wali: Suthla
Jodhpur, : ;\

3. Parmeshwar Prajapat s/o Shn Ramesh ar- Prajapat aged 29
years, rfo 254 Mata Ka Than Darry,, ' Suthla
Jodhpur o »

4. Sharvan Ram. Saran s/o Shrr Achal Rarn aged 22 years r/o
: Vrllage -B-Road, Saran Nagar Ajmer Road, Jodhpur P

1. . Mohd. Arbaz s/o Mohd. Ayub aged 19 years flo Shantrpufa ;

e et ot e e




... Applicants

- (By Advocate: Shri-S.P.Sharma)

. (Through Adv. Mr Vinit Mathur)

Versus

. Union of India through Secretary Mrnrstry of Defence, Raksha
- Bhawan, New Delhi.

-The Director General (Pers) EI C (1) [\/tilitary' Engineer Bervice

Engineer-in Chiefs Bench, Integrated HQ of MoD (Army) Kashmir
House, Rajajr Marg, New.Delhi — 110011.

Mrtrtary ‘Engineer Servrce Headquarters Chief: Englneer Southern
Command Pune- 411001,

. Military Engineer Services' Head Quarters Commander Work
“Engineer (CWE), Army, Jodhpur 342010. :

Commander.Works Engineer (CWE_) (P) (Army); Banar, Jodhpur.

ST Respondents

1.

OA No. 285/2013

Tilok Choudhary Slo Shri’ Anda Ram, Aged about 19 years, R/o
Village GUJrawas Post Banar, Distt, Jodhpur ‘ -

Sanwar Ram S/o Shri- Bhanwal Lal,; Aged aboutj20 years, R/o Village

- Khokharra Post Banar, Distt. Jodhpur

Ganpat Lal Slo Shri Laxman Ram Aged about 22 years; | R/o Naya

Gaanv, Post Chopara Tehsil Sojat Ctty, Drstt Palr

. Rohrt Chouhan Slo Shri ‘Satya Narayan Slngh Chouhan, aged 24
years, R/o Barlo Ka Chowk lnsrde Osryon Kr Havetr Jodhpur

Rahul Sharma S/o Shri Lalit Sharma, Aded. about 21 years R/o

- Bajran. Colony, Near Goinadi, Ummed Chowk odhpur

. Imran S/o Shri Abdul Rahim aged 25 years R/o in front: of Golnadr
~Ummed Chowk, Jodhpur. .

7. Sameer Khan S//o Shri Mohammed Shakeel Aged about 23 years,

R/o Kabutron Ka Chowk, Nyarryo Ki Masz:d Ke Pas, Pathan Gali,

e Jodhpur. |

.::'thayatullah Khan S/o Shri Liyakat:Ullah Khan Aged aboutr29 years,
4 Rlo K-83/205, Ramjan Ji’ Ka Hatha Banar Road Aktra Nagar

Jodhpur o o

i R '/t\'pjpncams




(Through Adv. Mr. B. Khan)

Versus

. Union- of India through Secretary, Ministry of Defence Raksha
Bhawan, New Delhr

-

2. .- The Director General (Pers) EI:C (1) Mlhtary Engineer: Service
Engineer-in Chiefs Bench lntegrated HQ of MoD (Army) Kashmir
House, Rajaji Marg, New Delhi — 110011.

3. Mititary Engrneer Service Headguarters.. Chref Engrneer -Southern
Command Pune 411001, Co

4 Mi!itary Engineer Service Head iQuarters.Commander Work Engineer
(CWE) Multan Line Army, Jodhpur - 342010.

L ..Respondents
(Through Adv. Mr Vinit Mathur) f
OA N0.347/2013
T i Vikas s/o Shri Dinesh Kumar, aged 21 years, r/o Nagori Gate, Kala Colony
Gali no3 Distt. Jodhpur., :

LI ' .. Applicant
{By.Advocate: Shri §.P.Sharma) - :

Versus

1. -Unron of lndla through Secretary, Mrnrstry of Defence Raksha
Bhawan New Delhl :
. The Dlrector General (Pers) El C (1) Mlhtary Engrneer Sejvice
Engineer-in ‘Chiefs. Bench lntegrated HQ of MoD (Army) Kashmrr
House, Rajajr Marg, New Delhi —110011

Ly
- Command Rune:411001. . T ES

1

(CWE) Multan Line"Army,. Jodhpur 342010

..Reepondents

{

(Through Adv. Mr. Vinit Mathur and Ms: K.Parveen)

OA No. $71/2013

1. Sadlque Khan Slo Shri Raseed Khan aged: about 26 years ‘R/o Post
. .. FaTasOW Ka Bangla, Moti Chowk Jodhpur N .

e e e

..... Mmtary Englneer Service, Headquarters Chref Engrneer Southern_‘

:..'::_,.4 Military Engineer_Service Head. Quarters Commander V\/ork Engrneer '

e e e e e v e o = A



i

. 1 1 B ..,..,,:* _,.,

2. Chand Khan S/o Shri Abdul Raseed, aged about 28 years, R/o A-Post

Farasow Ka Bangla, Moti Chowk, Jodhpur.

............. Appllcants

(Through Adv. Mr. B. Khan)

Versus .

. Union of India through Secretary, Ministry of Defence,- Raksha
- Bhawan, New Delhi.

The Director. General (Pers) ElI C '(1) M:ilitary EngineerrServioe

Engineer-in Chiefs ‘Bench Integrated HQ of MoD (Army) Kashmiir

House, Rajaji Marg, New Dethi”— ‘11QO1'].

Military Engineer Servrce Headquarters Chref Engineer, Southern
-‘Command Pune 411001.

Military Engineer Service Head Quarters Commander Work Englneer.

~ (CWE) Multan Line Army, Jodhpur 342010

Commander Work Engineger (CVVt;E) (P) (Army), Banar, ;Jodhpur
342027. - ' '

Sl Respondents

(Through Adv. Mr. Vinit Mathur Ms K Parveen &:Mr:Girish Joshr)

~ OA No. 394/2013

1.

Bhanwar Slngh Rathore S/o Shri Om Srngh Rathore aged about 24
“years, R/o Flat No. 58, AZSA BJ S. Colony Jodhpur

- 2.~Deepak Choudhary Slo Shri- Pokhar Ram; ag"d about 19 years R/o

- Mrlrtary Engineer Service Headquarters Ch I

Neno Ki Dhani, Sikargarh Road Post Nandra Kala Tehsrl v& Distt.-
Jodhpur

..._./;:%pphoant

(Through Adv..Mr..B.. Khan)

Ve rsus

1, ‘Unlon of Indra through Secretaryl Mlnrstry of Defence Raksha
Bhawan; New Delhi. .

. The Drrector General (Pers)~ El C (1) M'ﬁ' _ry Engrneer Servrce
. Engineer-in Chiefs' Bench - lntegrated ‘HQ

MoD (Army) Kashmrr

House, Rajaji Marg, New Delhi - 110011

Engineer, $o§uthem
Cornmand Pune 411001, S P

- ) Military E_ngineer Servjce Head Qu‘art‘ers_Conﬁm" {“‘nd_er Work En;gineer
(CWE) Multan_Line Army,.Jodhpur- 8420107, 5. P




5. Commander Work Englneer (CWE) (P) (Armu), Banar, Jodhpur
342027.

Respondents

~

(Through Adv. Mr. Vinit Mathur and Mr Girish Joshi)

 OA No_395/2013

1. Himmata Ram Sio Shri Mula Ram, Aged-24 years, R/o
_ Cholaniyan Ki'Dhani, Village &: Post — Chamu, via Tlnwarl Tehsil-
Shergarh, District- .Jodhpur Rajasthan ;

2. Virendra Choudhary S/o Jalu: Ram Choudhary, Aged 24 years
‘Rf/o- Saran Nagar ‘B’ Road Ajmer Road, D|str|ctJodhpur
Rajasthan. .

3. Jagdish S/o Naina Ram, Aged 28 years, R/o Vlllage Gujrawas,

Post-Banar, Drstrlct-Jodhpur Rajasthan :
, S Applrcants

(Through Adv. Mr. S.P. Sharma)
Verslus

1. Union of India through Secretary, Mrnrstry of Defence Raksha
Bhawan, New Delhi.

2. The - Director General (Pers)/E1C(1) Mrlrtary Engineer - Service,
' Engineer-in’ Chief's Branch, Integrated HQ of MoD (Army) Kashmir
House, Rajaji Marg New Delhj— 110011 ;

3. Mrlrtary Engmeer Servrces Headquaﬁere Chref Engineer, Southem
-+~ Gommand; Pune--411001. Ces

4, Military Engineer Services, Headquart_ers,g Commander \Norks
Engineer (CWE), (Army), Jodhpur - 342027. ' a ’

_5.__Commander_\Works. Engrneer (CWE)- (P): (A%rmy), :Benﬁar, Jodhpur-
-.342027. . : B - »

Respondents

AL Ujhrough Adv. Mr. Vinit Mathur Ms K Parveen. and Mr Grrlsh Joshr)

OANo 4152013 -

"f .{/".'

e 1. Niraj Sharma S/o Suresh Chand, aged about - years R/o Village

l\/lallkpur Post Jhudavai, Drst Mathura (U P)

——




T f

2. lern Sharma Slo Gopal Sharma, R/o Vr\lage Sadarvan, Post
Brchpurr Dlst -Agra (U.P.). - '

. Man Smgh Rajpoot S/o Bherun Singh Rajpoot Aged about 26 years,
‘R/o VPO Sonkhari, Tehsil Kathumar, Dis-Alwar (Raj) ‘

- : : ..........,....Applicante

(Through Adv. Mr. Kailash Jangid)

Versus

1. .Unron of lndla through Secretary, Mlnrstry of Defence Rakeha
Bhawan, New Delhi.

--. " 2. The Director General (Pers)/E1C (1), Military Engineer :Service,
Engineer-in Chief's Branch, Integrated HQ of; MoD (Army) Kashmir
House, Rajajr Marg New Delhi - 110011.

.3, Military Engineer Services, Headquarters Chief Engrneer Southern
- Command Pune 411001

4. Military Engrneer Service Headquarters, Commander Works Engineer
(CWE) l\/lultar\ Line Army, Jodhpur 342010 ’

L ... ..Respondents

(Through Adv.: Mr. Vinit Mathur and Nir. Girish Joshi)

OA No. 421/2013

1. Sharwan Srngh S/o Shri Sher Smgh 23 years R/o Qtr No 352/2,
Lancer Lrne Jodhpur 342010 (Raj) e .

2. Kuldeep Singh Rathore S/o Shri: Gopal Singh Rathore R/o Q No. 2,
Lanoer Line, MES Colony, Dist, Jodhpur-342010 (Ra]) ’

R 3’“—Harr Ram-Nayak-S/o-Shri- Chaturbhuj Nayak | R/o H. NO 84 Kumay’ R/O
~Indra-Colony;-Air- Force Road- Ratanada Drstt—Jodhpur—342001 (RaJ)

e rerneit Applrcants

Versus

Union of India through Secretary Mrmstry of Defence Raksha

Bhawan New Delhi. :

2. The Director General (Pere)/E'\C (1) Mrhtary Engrneer Service,
Engineer-in Chief's Branch, integrated HQ ef MoD (Army) Kashmrr

~-House;Rajaji- Marg..- -New Delhr—110011 ) s




(Through Adv. Mr. Vinit Mathur)

Military Engineer Services, Headquar‘[ers Chief Engineer, Southern
- Cammand Pune 411001 .

Military Engineer Service Headquarters, Commander Works Engineer

- (CWE) Multan Line Army, Jodhpur - 342010.

e "..Respondents

OA N0.432/2013

1.

Babu Ram s/o Shrj Sona Ram, aged about 31 years, r/o vrllage

'Pokharia, Post Banar Distt. Jodhpur.

Aslam s/o Shri Abdul Sattar, aged 29 years rlo Golnadi, Ummed

".‘Chowk Jodhpur

(Trrrough Advocate: Mr. B.Khan)

__(Through Adv.: Mr. Vinit Mathur)

. Apglicants

Versus

. Union of .Indja through Secretary, l\/lrnrstry of Defence Raksha

Bhawan New Delhi.

The Director General (Pers)/E1C(1), Mrlrtary Engmeer Service,
Engineer-in Chief's Branch, Integrated HQ:of MoD (Army) Kashmir

" House, Rajaji' Marg, New Delhi -~ 110011

Military Engineer Services, Headquarters Chlef Engrneer Southem

'~Command Pune-411001..

1

‘:I\/lilitary Engineer Services,_ Headquarters, : Commander Warks
% Engineer (CWE), (Army), Jodhpur - 342027. :

. Commander Works Engrneer (CWE) (P), (Army), Banar, Jodhpur-
’342027 ; ' P

OA No. 461/2013

1.

Gordhan Jani S/o- Shrr Mehram Ram Aged about 23 years; R/o
Village Post Nandhada Kalan Vaya Banar, Drstt Jodhpur

Dinesh S/o Shrl Tulsi Ram Aged: about 20; years R/o Vrllage Post

" Kharda Randhir, Jato Ki Dhani, Vra Banar, Jodhpur

Bada'Ram S/o Shri Tulsi Ram, Aged about 21,years R/o Vrllage Post

Kharda'l Randhrr Jato Ki Dham Vra Banar; J ,hpur

.. .Respondents -



4. Sohan Lal S/o Shri Ummed Ram, Aged about 28 years, R/o 165,
Godaron Ki Dhani, Digari Kala, Ajmer Road, Jodhpur ’

5. Mahrpal Singh S/o Shri Jagdish Singh, Aged .about 24 years Rio
~~..Gayatri Nagar, Bhadwasiya, Jodhpur.

6. Pratap Srngh Slo Late Shrl Dhan Singh, Aged - about 28 years R/o
© Bagar Beri, Klla Road, Jodhpur

7. Gajendra Srngh S/o Shri Gulab Srngh Aged 30 years, R/o Merta
Road Distt. Nagaur. :

8. Amar Srngh S/o Shn Dhool Slngh Aged 31 years Rio LaI Sagar,

- Jodhpur.
S Z ...... Applrcants
(Through Adv. Mr. B. Khan)
‘e‘g .
Versus
1. Union of India through Secretary, Mrnrstry of Defence Raksha
Bhawan, New Delh| . :
2. The Director General (Pers).El C (1) Military .Engineer iService
Engineer-in Chiefs Bench Integrated HQ of MoD (Army) Kashmir
House, Rajajl Marg, New Delhr—ﬂOOH T
3. Military Engineer Servrce Headquarters Chref Engrneer “Southern
- Command Pune 411001.
4. Military Engineer Service’ Head Quarters Commander Work Engrneer
(CWE) Muiltan Line Army, Jodhpur - 342010.
5. 'Commander ‘Work Engrneer (CWE) &t .) (Army) Banar, ;JodhpUr
342027. ) e P
- S S . .Respondents
(Through Adv: Mr. Vinit Mathur) ' : ' : ’
R . ORDER (Oral) _
"""" U T

 Per Justice Kailash Chandra Joshi, Member (J?)

By thrs common Judgment we are proposrng to decrde 17 OAs

- bearlng Nos. 117/2013, 135/2013, 136/2013 '143/2013 181/2013

168/2013 220/2013 28472013, 285/2013 347/2013 371/2013 394/2013




declare the re-examination conducted by respondent Nos.3 and 4 on
- 14.4.2013 and the order passed by respondent Nos. 3‘and 4 by which
notitlcation dated 14.2.2013 (Ann.A/M and AJ2) Was published, as illegal with
the further prayer to direct the respondents to make appolntment in
pu,rsuance' of the written examination held on 2.9.20;12 and intervlews held

from 20.10.2012 to 31.10.2012.

2. We are not putting the facts of any partrcular case because the rehefs

as sought by the applicants are common/rdentrcal in all the OAs

3. ' The facts necessary to adjudicate all the OAs may be summarized in
a narrow compass that all the appllcants appeared |n the written test held on
2.9, 2012 in pursuance to the advertisement publrshed in the Employment

Newspaper dated 24-30 December, 2011- ,(Weekly). Thereafter a

oorrigendu_m'was issued regarding. the change of eligibility criteria, which .

was*'-notifled on 12,4.2012 All the applicants a‘pplled for the post of -l\/late

thorlty All the appllcants were 1ssued call letters to appear rn the interview

\

_ .scheduled to be held trom 20 10 2012 to 31 10 2012 at Command Works

l

-Engineer (Army), Jodhpur in which all the applicants appeared.zlt.rs averred
that results of other centers were deglared but rt was not declared for
Jodhpur Centre. Thereafter the respondents lssued another advertlscment

B

dated 1422013 for re- conductlon of examlnatlon of Jodhpur Centre

scheduled to be held on 14.4.2012. Berng aggrleved with’ tl e action of

- respondent Nos. 3 vvand 4 for non-declaration ;of result of the earlier

i
T




examination held on 2.9.2012 and interviews held from 20.10.2012 to
31.10.2012, these' OAs have been filed while challenging legality of the
revised advertisement dated 14.2.2013 and further process of examination
cond'ucted. by respondents.

4. The main grounds on 'vl/hich the reliefs have been sought are as
follows:- | ‘ |
41 The issuance of fresh advertrsement Ann. A/1 and A2 is bad in:the
eyes of law, because the respondents cannot be allowed to proceed with re-
examination in respect of ane centre only, as the vacancies were; advertlsed
on Alf India basrs. , . |

4.2 Without there being any specific order of _Ecancellatlongr of “earlier
examlnation, fresh examination cannct be held. .

43 . The selection process cannot bejchanged:ln- mid stream;E Either the
entlre advertisement ought to have been’ cancelled or: the respondents ought
'to have completed the earlier selection process '

4.4 Cancellatlon of examination Wlthout recordrng any reason an?d without
holding any inquiry or applrcatron of mrnd to the allegatrons made rn alleged
complalnts is timproper and against the settled prrncrples of law

45 The final result has been wrthheld and fresh examrnatron has been

rdered to accommodate some blue-eye candld;ates; who did not flnd place

[

'efjalf{natron paper, belated starting of: Wntten examlnatlon and that some

;-»v’p/rsons were allowed to sit in the examlnatron wh) drd not appear rn the

l

earlier examination held on 2.9.2012.§ It has valsv been averred in the

additional grounds that some persons vllere issued call letters for the wrrtten
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examination, éven, though they wére not allowed to sit in the examination
held on 2.9.2012, -and some,who were earlier allowed to appear in the
examination and called for interview, were not even issued admit card for

the 14" April, 2013 examination. A ground also been taken that the

respondents have not followed the provisidns regardéng reservation and in’

some of the OAs, the applicants have annexed the news items published in

the newspapers regarding the irregularities committed during the second

examination held bn 14.4.2013.

4.7 In some cases, it has been averred as a grouhd to challenge: the
ilegality of Ann.A/1 and A/2 that bare perusal’of the result of the written
examination -of 14" April, 2013. show that some candidates ha_ve been
declared successful having roll numbers in a group without,the:re bein.g
difference between the group of 5-10 roll.numbers ref;lecting lack ?of.%ﬁfairness.
it has also been said that how is it possible that not?one 'person qut of the
\%\{:‘E‘zandidates of the April, 2013 examination, though e{l( of them had passed

\.
1

ihe earlier written examination and appeared for the interview in the year

= ;j //2’0'12.
4

5. in some OAs, replies have been filed. %.The couns;elg for- thé
respondents Shri Vinit Mathur, Shri Girish Joshj an.d Ms. K.Parvéen
submitted that the replies filed in some QAS. be adopited as cou'nite_fr in those
cases also in which replies have not bee;n filed sépafrately. Thegcéunsel for
the applicants have also submitted that %the counter j‘czlgim by thc; aébpliqaﬁ.ts
in somé of the OAs may be adopted as counter clair‘én in other OAs in Which
replies have not. been- filed. Further, “Shri V.K.M%.ithur, CounSel for the

respondents has filed additional affidavit and both th§e Vparties ag;eé that the

--\\100 odd applicants in these OAs found place in:the list of;syccessful



same may be read as additional affidavit in all the cases. Thus, treating the

pleadings in all the cases as complete, we are deciding these OAs.

6. In some'Qt the OAs, the appllcants have prayed to pursue the matter
jointly. _The prayer-is allowed because the applicants are pursuing the same
relief and the Misc. Applications filed for joining the -applicants together‘ in

some OAs stand disposed of accordin_gly:

7. In the counter, the respondents while denying “the charges of
arbitrariness, rllegallty and lrregularrtles commrtted rn the first. examrnatron
averred that first examination was cancelled on the basis of a report
submitted by a Board comprising of 5 ojﬁc’;ers ‘and aﬁer due appl[catron of'
mind and appreciation- of each and e\rery;tact,_the corlwpetent au:thority took
" a-decision to re-conduct the examination and this cautious deic‘lsion Was :
_ taken after due application of mind with the relevant facts. lt has been
‘further averred in the reply that an rnternal mvestrgatlon was ordered by CE
Jz, Jodhpur to check Whether the pollcy guldelmes werg followed in the .
earller eXamlnatlon aﬂd the sa|d mvestrgatrm brougt*t out varrous devratlons
in the procedure adopted by the CWE Jodhpur and the process was found
to be vitiated and on the basis of the above lnternal lnvestlgatlon the .

N

m.wcompetent authorlty ordered to.re: conduct the. ertten examrnatron without -

callrng any fresh. applrcatlon and srnce the results were’ not frnahzed

.’fj' 'therefore the process was re- started begrnnln- m scrutlny of appllcatlons

;,recelved“ln- the - earlier process.- It has beel fuglqer ,.averre_:d-;tha.t: the
=" -advertisement issued_ln Dec'ember, 2011 clea_rlyf z‘st._lpulate_s_:tha;t.call for
written test and interview cdnveys no” assur-ance -' ;whatsoeverithat the .-

candrdates wrll be: selected/appomted Hence the competent authorrty was

well thhln lts rlght to annul the recrurtment at any trrte rf the same is found




| to be violative of transparency and fair play and in this case, the Gompeten{
authority has ordered to re-conduct the process. Therefore, there is nothing

“illegal, irregular and unlawful in re—condﬁéting the examinatioﬁ, rather it is a
process to°hold fh’e examination more fairly, which was well withih the ambit
of the authorifies. A

7.1 It has been further averred in the counter that the vacancies were

advertised zene-wise and each. recruitment zone was independent and, -

therefore, it is not necessary to conduct this recruitment with all India

recruitment process and the same can be:conducted separately also.

7.2 - -So far ‘as the grounds taken regarding re—,;examinatioh; held on -

14.4.2012, it has been averred that some applicant. have initially- created
‘chaos at the venue of"thé-examination and one of them might hqve carried
papers ‘with him surreptitiously although%the same was not “allowed to be

- taken out and the applicants have produ-ced; that p_;apef and averred the

-~ —ground of leakage of paper. It has been further statgad that printing of the

§

paper was done very confidentially directly under.the supervision of Board of.

. Officers ensuring cqmpléte _secrecy. "It has been 's_p:_eciﬂcall,y sta}ted- in the
wreply that Shri-Om- Prakash, “applicant in OA No.117/2013 was wcreating
_nuisance in the premises-and he was hampering the f-rISee and fair fgo_jnduc,tion

of the examination. Hence the civil pO{Iiceiinterruptéd e;md the ca:n:dideate was

e.__The incident in the examiination centre was very
" Well planned move by some miscreants as ihey have initially created chaos

“-atthe venue.-- - - o B D

+ .. The sum and substance of ali the replies is that re-examination was -

conducted in a very fair and transparent mannef -and the“écqmpetent
authority was within the competence to re-conduct tti;_e examination oh_the
basis of the findings of -the Board of 5 officers. a_rid,;thereforé, ‘there is

i

nbthing illegal and irregular in re~condybting the exami;_‘ﬁ_ation.
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8. | The rejoinder‘submitt‘edv by some of the applicants contains more or
less same facts and reiteration of allegations of favoritism and nepotism
except in OA N'o.117/_2013 filed by. appltcant-Om Prakash wherein in the
counter affidavit it-has been stated that the person named Shri M;ool Singh
has never njade complaint against the first process of_ ex‘aminatio;‘n held on
2.9.2012 and ‘no such person n'amely Mool Singh ever remained the
President of the. MES Workers Association.

9. Heard the counsel for the parties. The main 'conten-tion: of the
appllcants regardlng cancellation of earlier exammatron and issuance ot the
advertisement dated 14.2.2012 for re- conduotlng the examlnatron and to
cancel the entire process ot earller selectron process and .to dr.rect the
respondents to declare the result on the basis of the marks obtained in the

earlier examination is that the -question papers while conducting re-

_ examination were leaked and this leakage of ouestion papers ls sufficient-

groun‘d to declare the second procesjs iltegal and ttherefore, the :applicants .

olai“‘t to dl eot the rspor‘donts to ueI the";rem.ll’r of the earlier

examination. Counsel for the appllcant further contended that ‘the first

rtH ut cancellatlon after proper applrcatron of mlnd and Wlthout transparent
f

reasons and genulne grounds..is unsustalnable rnrthe eyes of taw in

support of hlS contention, he has relied upon the Judgment of the Hon ble

Apex Court in the case of Chairman, AII lndla Rarlwav_Reorurtment board

and Another vs. K.Shyam Kumar and Ot‘hers, repo.rtednn (2010) B SCC 614




and in the case of East Coast Railway an_d Another vs. Mahadev Appa Rao

and Others, reported in (2010) 7 SCC 678.

BN

10.  Onthe contrary-, the counsel for the respondents:contended that one

- 8hri Om Prakash along with other persons created chaos ini.tialty at the .

. examination"‘centre and after interru'ption by the civil police, Shri Oom

Prakash was debarred from appeanng in"the examrnatron and durrng that

nuisance period or chaos, Shh Om Prakash managed to brlng out the paper

With him and that paper has been produced, which does not amount to,

leakage of paper because after that incident he was nct allowed to aippear in
the examination. The counsel for the applicants further; contended %th:at the
leakage must be prior to the examinatioh and if'during the ’ccurse of
examrnatlon some mlschref has been comm‘rtted by any candrdate it does

not amount to leakage of questron paper

- We have perused the Judgments crted by the counsel for the

applrcants

examrnatlon It is settted posrtron of Iaw that on ﬂlmsy grounds such

[ N

examrnatron cannot be cancelled,. but where the compete nt authorlty verrﬂed
the facts frorn record or an inquiry howsoever summa_ry the same m;:ay; be, it

is pessible for the compe‘tent authority; toftake. a de.c;:j_ijsron,"that there are

good reasons for rhaking the order whjch f;the authcrttf( eventual!y; makes.

- k.



Accordingly. the facts of present case are different from the cases cited by

! _ the applicants.

~

12.  Counsel for the applicants -further relied upon the judgment of the

] Hon'ble Supreme Court in the case -of Inderpreet Singh Kahlon é}nd Others

! - vs. State of Punjab and Others, reported in (2008) 11 SCC 356, but looking
to the enquiry report which was perused by the Court while consjide'ring the

T, interim relief, the facts of this case are. entirely different from that of the
.,\%\ o . , .
x present case, '

B

'\\

i

‘. 3. Counsel for the applicant further contended that applicants

. /¢ participation in the second examination cannot be'said to be acquiescense.

. The counsel for the respondents does not controvert this contention-in view

of the judgment of the Hon’ble Supreme Court in the case of Ramesh Kumar

vs. High Court of Dethi and Another reported in (2010) 3 SCC 104.

14, So far as othe_r grounds everred in :the OAs ergauconcerned, there ere
! '7 , ' o specmc allegauons regdrdlng mal praotrc;e aruitrari ess and ott‘e' lmala—fide
action on the part of the respondents and it has been edmrtted dunng the
course of arguments that almost all the appllcants Who appeared in the
eerlrer examination-have . been called to appear. rn the second examrnatron

exoept Shn Gaurav Jangrd but in the counter frled by the respondents it

has been specrfrcally averred that re- conductlng of e,(amlnatlon started nght

l

from the stage of scrutrnrzrng of applications forms and-if-the: Candrdates

o ' form was not found in terms of the advertrsement that applrcant has not
. 1 b .

| been issued call letter for the Wrrtten examrnatron Theretore, the grounds

taken by the ‘applicants in thrs.oont‘ext ido not c_arryg, any force. Counsel for

the'applicants_ although .pleaded that ;one applioaént_ who had earlier not




appeared in the examrnatlon was allowed to appear in the second
examination at Jodhpur centre but the counsel for the applrcant dunng the
- \'course of arguments could not verify the details of such person.. therefore
the averment made in the -application appear to be vague. Sxmrlarly the

-averments regardlng arbitrariness, malaﬂdeness and mal practrce averred in

the applrcattons are also'vague and lncorgect.

15, C-)ounsel for the ,appli'Cants. conten-ded violation:of'the“provis;ions .ofjth,e
reservatlon _policy, but on the contrary, counsel for the respondents denied
thls fact We have perused the advertrsement rssued by the respondent~
department and in the advertrsement rtself it has becn menboned that no
- minimum marks are required-in-the- wntten test {o-call far rnterwew and as far
as pos51ble 5 times of the vacancies, the persons will be called in- the
"lnterwew -and lf in some categones less persons have been declared

successful in- wrltten examination, it cannot be sald that respondents have

‘not followed the reservation pollcy because ultlmately. the reserviatgon point

AT e
P

it - have to be complied-with after completion of recruitment process.
S SETTE R S : SR R "
G T

0N

So far as the contentlon regardrng Te- conductmg of examunatron at

ne Headquarter is concerned, we have perused the advertlsement The

: "-»separate status in conductmg the examlnatlon Thus

I

determlned at the zonal Jevel. Therefore ‘this’ argumeﬂt of the counsel for -

t

~ the apphcants that now the re- exam!natron cannot be conducted for .one
headquarter only is not su_starnable in-the: eyes of law.
- Counsel.for the applicant turther.:bontendedthat there is no specific

order of cancellation of -the earlier examination, but lwe are not! inclined to

. but each zone has a

vacancnes were also

rl.\::"




accept this argurhent because re-conduction of examination automatically

-pre-supposes -canceliation of-the earlier examlnation and there-is'no need to
\s‘"peciflcally cancel the earlier examination. Thus, this argument does not

carry any force.

18.  We have considered rival contention of both the parties. Although the.
applicants have averred in their OAs the fact of favoritism, nepotism and -

other allegations. but such averments made in the OAs are vague and no

 specific allegation has been made against any officer. Moreover,-there are

vague averments -in these applications that some of the; candidates
'appeared ,at Jaisalmer in the earlier.examination and they:have been -
allowed in the second. examlnatlon at Jodhpur but no such documentary

evidence has been produced by the appllcants ln addltlon to it, so far

issuance of call letter in the.second examination to- Shn Gaurav Jangid is

concerned, it has‘ been replled'ln the counter that a's the entire _process has

.19, __We have also perused he_enquuityttengrt and. .ﬁttte-..o.r_igin;}é.l;Com.blaiht-

received regardlng favontrsm in the' flrst examlnatlo

It is s settled pnncrple of
law that where the competent authonty verified the lacts from record of any
mqutry howsoever summary. the, same . may be it is possrble for the

competent authority to take a deC|sron that there are good reasons for

maklng ‘the order which the authonty eventually makes /—\ccordlngly the

reasons mentioned in the enquiry report by tﬁlco"mpetent authority to re-

conduct the examination cannot be said to. be improper or illegal:l



20. - So -far as-contention regarding. reservation point is concerned, it is
“well settled principle of law that after finalization of the recruitment process,

reservation policy shall be complied With, theréfore, at this stage, merely

after declaration of .reSL:ll'[ of the written ~examinaﬁon, it cannot be said that

reservation policy has not been complied. with.

21. . Sofar as failure of anIicahts in the examinatio-n 'and'passi;ng of some
of other candidates as evidence of Llnféirness is Cdnt:erned, in the absence
of ény specific allegation or specific malice on th.e part of any;‘o.ﬁicer.th‘e
same c.annot be accepted as proof -and, therefore, the Contentiofn raised bS/

the applicants can not sustain in the eyes of law. =

22.  In totality of the above discussions, in our censidered view, all the

"OAs lack'merit and the 'same are accordingly'dismiss_gsd.

S ,, e b el
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